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Hunger Strike by Employees of FCI working 
at Gaya Mokamah and Jamshedpur

4230. SHRI BHOGENDRA JHA : Will 
the Minister of AGRICULTURE be pleased 
to state :

(a) whether the employees of the Food 
Corporation of India, working at Gaya, 
Mokamah and Jamshedpur resorted to hunger 
strike before the Office of the Regional Mana
ger. Patna ; and

(b) if so, their demands and the steps 
being taken to meet the same ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHER SINGH) : (a) There was no hunger 
strike by the employees of the Food Corpora
tion of India. Only the Union of the labour 
working with the Handling and Transport 
contractors at these depots organised a hunger 
strike in front of the Regional Manager's 
Office, Patna between 9.6.71 and 30 6 71. The 
strike has since been called off.

(b) The labour Union is pressing for 
departmentalisation of workers and their 
demand Is under consideration of the Corpora
tion.

Realisation of loans advanc d to East Bengal 
displaced persons settled In Dandakaranya

4231. SHRI K. PRADHANI : Will the 
Minister of LABOUR AND REHABILITA
TIONS be pleased to state whether the loans 
advanced to the displaced persons of East 
Bengal who have settled in Dandakaranya 
Project area have been realised ?
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